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footwear exports has increased from 
Rs. 11.30 crores n  l'*73-74 tc Rs. 17.46 
crores.
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SHRI VISHWANATH PRATAP 
'SINGH; These are not the full figures

MR. SPEAKER He expects to do 
better m two months (Interrupt’ons)
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THE MINISTER' OP COMMERCE 
(PROF. D. P. CHATTOPAOHYAYA):
(a). One -jute and two textile nulls ore 
lying closed in Kanpur at present.

(b) Taking over ot the mills by 
Government is dependent on a number 
of factors li*e availability of finance, 
managerial skill etc. necessary for re-
opening the mills. Government axe 
seized of the matter and efforts are 
under way to re start the m»lls at the 
earliest.

(c) Number of persons to be provid-
ed employment in these nulls would 
depend on the requirements at the time 
of re-opening.
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PftOF. D. p. CHATTOPADHYAYA: 
In these two mills the workers on rolls 

are:

Laxmi Ratan Cotton »
Mills Ltd .. 2576

Atherton West 
Mills .. .. 2666

The total njmber of workers involv-
ed is 5242. Secondly, we ere in touch 

with the Government of U.P and we 
had several rounds of discussions. It 
la a fact that the Hon. Finance Minis-
ter, Hon. Industrial Minister and my-
self had some discussions fin the 
matter. There are some alternative 
avenues which we are exploring and I 
can assure vru and through you the 
Hon. Member that a decision at the 
earliest will be 1akcn Here the 
managerial problem is the main 
problem because the State Government 
is not in a position to manage these 
mills. Financial difficulties are also 
there. But we are in touch with the 
Finance Ministry. We hope an early 
solution could be found and when these 
mills are reopened the dues of the 
labourers and other related problems 
will be certainly locked into.

SHRI S. M. BANERTEE- I would 
like to know f^ TO the Hon. Minister 
whether it is a fact that the Chief 
Minister of UP recently met the Hon. 
Minister and the Finance Minister and 
pleaded with them that these mills 
Should be faken over bv the National 
Textile Corporation of India fcecuusc 
>'t is merely not a question of 5000 
workers but if you take inlo account 
the temporary workers it will come to 
about 10,000 wno are really facing 
starvation fince last one year. I would 
like to know from the Hon Minister 
whether a firm decision has now been 
taken that these •‘wo mills will not be 
handed over tj those persons like Mr. 
Ram Ratan O.ipta who have ruined 
these mills, bat it will be taken over 
by the National Textile Corporation 
erf India.

PJUQV. D.‘ P. CHATTOPADHYAYA:
Yes, it ls a fact that the Horn. Chief 
Minister of IT.P. has requester! that 
these mills b© handed over to the

National Textile Corporation of India. 
As I have alreajy said, this is one of 
the distinct possibility y~e jie  consi-
dering. As regards the second query, I 
would submit that v.o have no inten-
tion to hand over the miils to those 

people who are responsible for ruining 
them and dosing them down.

Amount advanced by Nationalised 
Banks to Marginal and Small 

Farmers

*88. SHRI BHOGENDRA JHA: 
Will the Minister of FINANCE be 
pleased to refer to the reply given to 
Starred Question No. 253 on the 23rd 
January, 1976 regarding Deposits in 
and credits advanced by nationalised 
and other banks and state:

(a) the amounts avanced to the mar. 
ginal and small farmers and rural arti-
sans by the nationalised and other 
banks during the last three years, 
State wise;

(b) the number of persons belonging 
to the weaker sections, who have heen 
Riven advances on the basis of Pre-
ferential Rates of Interest Scheme 
during the above period; and

(c) whether it is proposed to bring 
the whole country under this scheme?

THE MINISTER OF FINANCE 
(SHRI C. SUBRAMANIAM): (a) to
(c). A Statement is laid on the Table 
of the House.

Statement

Statewise data relating to outstand-
ing advances of public sector banks 
and other scheduled commercial banks 
to farmers with land holding up to 2.5 
acres and between 2.5 acres and 5 acres 
as at the end of March 1973, March
1974 and September 1974 are set out 
in the Statement laid on the Table of 
the House. [Placed in Library. See 

No. LT_ 10423/76],

Present statistical reporting system 
does not provide for compilation of 
data separately regarding bank credit 
to rural artisans’ as a specific group.




